
Annexure-1 

 

Instruction Manual for uploading of LEGACY DATA in the PMM 

1. Login to the MIS page on DDM website and go to link PMM. You will get the following HOME page: 

 

 

2. /ƘƻƻǎŜ ȅƻǳǊ ƻǇǘƛƻƴ ŀǎ άENTER LEGACY DATAέ ŀƴŘ press the άGo Nextέ button. The following page 

will appear: 

 



  



3. User would have to choose one of the five options as may be applicable for the case to be 

uploaded. User may notice that only the first and the third options pertain to LEGACY DATA. So if 

the user chooses any other option, he would be automatically taken to the HOME page to enable 

him to choose appropriate option.  

 

4. User should choose the first option if the complaint had already been filed before 1st January, 

2017, and the same was pending before the court where the complaint was filed. You will get the 

following screen (in case user chooses the third option, then go to the step 14 below): 

 

 

 

 

5. tƭŜŀǎŜ ŎƘƻƻǎŜ ǘƘŜ ά{ǘŀǘǳǘŜέ ŦǊƻƳ ǘƘŜ ŘǊƻǇŘƻǿƴ menu. User should choose Central Excise or 

Service Tax depending upon the statute to which the prosecution case belongs, and ǇǊŜǎǎ ǘƘŜ άDƻ 

bŜȄǘέ ōǳǘǘƻƴΦ 

 

 

 

 

 

 

 

 

 

 

 

 

 



6. In the screen which will appear (as below), enter the date when the complaint was filed in the 

DD/Maκ¸¸¸¸ ŦƻǊƳŀǘ ŦǊƻƳ ǘƘŜ ŎŀƭŜƴŘŀǊ ŀƴŘ ǇǊŜǎǎ ǘƘŜ άDƻ bŜȄǘέ ōǳǘǘƻƴΦ PMM will only allow a 

date which is prior to 1st January, 2017. 

 

7. ADD LEGACY DATA IN PMM-16 page will open (as the screen appearing below). You will have two 

ƻǇǘƛƻƴǎ ƴŀƳŜƭȅ άCL[[ Lb 5!¢! Lb ! .[!bY Chwaέ ŀƴŘ ά/Ihh{9 Cwha ¢I9 {!±95 /htIESέΦ  

 

 
 

8. For the first time when you are uploading data, choose the first option άCL[[-IN DATA IN A BLANK 

ChwaέΣ ȅƻǳ ǿƛƭƭ ƎŜǘ ǎŎǊŜŜƴ as shown below where all the fields will be auto-populated based on the 



credentials of the user. ¦ǎŜǊ ǿƛƭƭ ƘŀǾŜ ǘƘŜ ƻǇǘƛƻƴ ǘƻ ŎƘƻƻǎŜ ǘƘŜ ά{ǇŜŎƛŀƭ {ǘŀǘǳǎέ ƻŦ ǘƘŜ ŎŀǎŜ ōŜƛƴƎ 

uploaded from the drop-down menu. NULL will be filled-in as default special status. However, user 

ƳŀȅΣ ƛŦ ŀǇǇƭƛŎŀōƭŜΣ ŎƘŀƴƎŜ ǘƘŜ ǎǇŜŎƛŀƭ ǎǘŀǘǳǎ ǘƻ άtŜƴŘƛƴƎ ŦƻǊ ŦƛƭƛƴƎ ǿƛǘƘŘǊŀǿŀƭ ŀǇǇƭƛŎŀǘƛƻƴέ ƻǊ 

ά²ƛǘƘŘǊŀǿŀƭ ŀǇǇƭƛŎŀǘƛƻƴ ŦƛƭŜŘ ōŜŦƻǊŜ ŎƻǳǊǘέΦ LŦ ǘƘŜ Řŀǘŀ ŀǊŜ ŎƻǊǊŜŎǘΣ ǇǊŜǎǎ ǘƘŜ ά!//9t¢έ ōǳǘǘƻƴ ŀƴŘ 

go ahead. On pressing REJECT or GO BACK TO PREVIOUS button, user will be taken to the UPLOAD 

LEGACY DATA page.  

 

 

  



9. You will get the screen as shown below. You have to enter data in all the mandatory fields including 

the name of accused. It is to be noted that if there are more than one accused in a single case, then 

for each such accuse PMM-16 forms will have to be filled-in and uploaded one by one. However, user 

will not be required to fill-in all the data-fields all over again. After PMM-16 form for one accused is 

filled-ƛƴ ŀƴŘ ǳǇƭƻŀŘŜŘΣ ǳǎŜǊ ǿƛƭƭ ƘŀǾŜ ǘƘŜ ƻǇǘƛƻƴ ǘƻ ŎƘƻƻǎŜ ά!55 !bh¢I9w !//¦{95έ ƛƴ ǘƘŜ ǎŀƳŜ 

case. On choosing this option, another PMM-16 forms with all the data-fields except name, address 

of the next accused persons would appear. User will have to fill-in such details, and change other 

details if required. LŦ ŀƭƭ ǘƘŜ ŘŜǘŀƛƭǎ ŀǊŜ ŎƻǊǊŜŎǘƭȅ ŦƛƭƭŜŘ ǳǇΣ ȅƻǳ Ƴŀȅ ǇǊŜǎǎ ǘƘŜ άb9·¢έ ōǳǘǘƻƴ ǘƻ Ǝƻ ǘƻ 

ǘƘŜ ƴŜȄǘ ǇŀƎŜΣ ƻǘƘŜǊǿƛǎŜ ȅƻǳ Ŏŀƴ ǎŀǾŜ ǘƘŜ Řŀǘŀ ǳǇƭƻŀŘŜŘ ǎƻ ŦŀǊ ōȅ ǇǊŜǎǎƛƴƎ ǘƘŜ ά{!±9έ ōǳǘǘƻƴ όƛŦ ȅƻǳ 

are not in a position to complete the PMM ς мс ŦƻǊƳ ŀǘ ǘƘŜ ƳƻƳŜƴǘύΦ ¸ƻǳ Ŏŀƴ ŎƘƻƻǎŜ ǘƘŜ ά!.hw¢έ 

button in case you want to discard the data filled-in.  
 

 

 

10. If you press the SAVE button, the data already filled-in would be saved, and you would be taken 

ǘƻ ά!55 [9D!/¸ 5!¢!έ ǇŀƎŜ ǿƘŜǊŜ ȅƻǳ Ŏŀƴ ŎƘƻƻǎŜ ǘƘŜ ƻǇǘƛƻƴ ά/Ihh{9 Cwha ! {!±95 /ht¸έ 

ǘƻ ǎŜŜ ǘƘŜ ά[L{¢ hC {!±95 /htL9{ hC taa-мсέΦ CǊƻƳ ǘƘŜ ƎƛǾŜƴ ƭƛǎǘΣ ȅƻǳ Ƴŀȅ ǎelect any particular 

case by clicking the VIEW button. The selected PMM-16 forms with saved data would be opened 

for viewing and/or editing by the user. The list of saved copies of PMM-16 would appear as the 

screenshot shown below: 
 



 
 

 

 

11. !ŦǘŜǊ ŎƭƛŎƪƛƴƎ άb9·¢έ ōǳǘǘƻƴ you will get a screen as follows in which the name and designation 

of the user uploading the data have to be filled in. Choose the option accordingly and άSUBMITέΦ 

 


